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[Shri A. P. Jain] 
to supplies, but the price* should also 
show a downward trend.
14 bra.

Sbrimatl Renu Chakravartty: May I
have the right of reply?

Mr. Deputy-Speaker: No. In dis
cussion like this, there is no right of 
reply. Unless it is a motion, there is 
no right of reply.

COMMITTEE ON PRIVATE MEM
BERS’ BILLS AND RESOLUTIONS 

S e v e n t h  R e p o r t  

Shri Snpakar (Sambalpur): I beg
to move:

“That this House agrees with the 
Seventh Report of the Committee 
on Private Members’ Bills and 
Resolutions presented to the House 
on the 10th September 1957” .
M r. Deputy-Speaker: I shall now

put the motion to the vote of the 
House. The question is:

“ That this House agrees with the 
Seventh Report of the Committee 
on Private Members’ Bills and 
Resolutions presented to the House 
on the 10th September 1957” .

The motion was adopted.

REOSLUTION RE: NATIONALISA
TION OF SUGAR INDUSTRY

Mr. Deputy-Speaker: The House
will now resume further discussion of 
the Resolution moved by Shri Khush- 
waqt Rai on the 30th August 1957 re
garding nationalisation of the sugar in
dustry.

Out of 2 hours allotted for the dis
cussion of the Resolution, 25 minutes 
have already been taken up and 1 
hour and 35 minutes are still left for its 
further discussion today.

Shri Khushwaqt Rai ipay continue 
his speech. If he wants that others 
should support him, he should conclude 
soon. 30 tnlnutes is the maximum 
that the hon. Member can have for 
his speech on the Resolution. He has 
already taker 25 minutes and f  
minutes are left.

( # ft) :
I will finish in 5 minutes.
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Mr. Deputy-Speaker: Resolution

moved:
"Thi6 House recommends to the 

Government that the sugar indas- 
try be natioaalised."




